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THIS IS A PUBLIC ANNOUNCEMENT FOR INFORMATION PURPOSES auu THIS IS NOT A PROSPEC
NOT

OR RELEASE, PUBLICATION OR DISTRIBUTION, DIRECTLY on INDIRECTLY, OUTSIDE INDIA.
E”" with

T AND DOES N OR OFFER TO ACQUIRE, PURCHASE OR SUBSCRIBE TO SECURITIES.

Initial public offer of equity shares on IM mlln board of BSE Limited ("BSE") and National Stock Excmﬂm of \Nﬂl Lirmited ("NSE BSE, the 1 i pter 1A of the
India {Issue of Capital 2018, as amended ( 3
GLASS WALL SYSTEMS
Complete Solution For Facade Works
[P\nawsumhlsORCnna
sl GLASS WALL SYSTEMS (INDIA) LIMITED
(TO BE LISTED ON THE MAIN BOARD OF BSE AND NSE)
Piiorto our convarsion auplwaynllm\km':nmpam undnl‘huapp‘cah\gwﬂulsmns&ﬂ‘haC 1958, ourbusiness 2 iginally Juty 19,2002, with Jawahar| iignd Kamiesh This
003, il , 2004 with ¥ paitners Thereafter,
Irwaslur\hemumshlu\mmMl!m.ﬂ 2’Y‘5 Pursuant to this b 3 nJanvary 31, 2010, iram Hemrajard, = s Y
)i g asparinars. i { imited at Mumbai, Maharashira, T ; i Glass Wall
p o company, i ofthe Comp: , 1956 Thereafler, our Comys company i i ' 2025
ammnrns,?nzs thvely and o “Glass Indfia) Limilad daled Aprd 28, 2 pany . Cel ve. For futthar delails [ 3 W, 580 “History and
‘onpag gl i 1,2026("RHP").
Corposate Identity Number: 10PLC207187; Website: in

NOTICE TO INVESTORS Al

Registered and Corporate Office: 503-504. 5" Flocs, A Wing, Maraifion Futurex, Mafatlal Miks Compound, NLM. Joshi Marg. Lowar Parel (Easi), Mumbal - 400 013, Maharashira, India Contact Porson: Sagar Lambole, Company Secrelary and Compiance Officer, Email: compliance @glasswalisystem.com. Telophene: 431 22 6103 3456
THE PROMOTERS OF OUR COMPANY: JAWAHAR HARIRAM HEMRAJANI AND ESHAN JAWAHAR HEMRAJANI
DDENDUM TO THE RED HERRING PROSPECTUS AND ABRIDGED PROSPECTUS EACH DATED SEPTEMBER 1, 2026 PRICE BAND ADVERTISEMENT DATED SEPTEMBER

2026 (“"ADDENDUM")

‘Pursuant 10 the share purchase agreement dated August 20, 2026, executad between Visra lm ] Limtyd (Tisteo of Busingss Ercatanc Tt i - mdm Busmusw

A !
““Pursuant fo i .smre pm-ase agreement dated August 20, zaza exscuted botween Visir TCL (ladia) Limited (rmree af Busiiess Excelienas Trust i~ nda Business
[is 1,2026

ADDENDUM TO RED HERRING PROSPECTUS, ABRIDGED PROSPECTUS AND PRICE BAND ADVERTISEMI

s aresultof tha transfer of Sale Sh: Esh Hemrajani

o Jawahar

.. The disclosuro in the saction *Risk Facior - At the compltion of the Offr, our Promadars along with the membrs of our Promoter Group will continus fo

| Kamiesh Arunial Choudhari

{lld
This Adendumisi o Prospectus ('RHP ing Prospectus") and s Abridged Prespechus [ Abridged Prospectus’| e
1, 2026, Hled by the Company wilh the Registrsrof Companies, Mumbal- s Mumbal (“RoC") eafter the Stock Exchanges, the |
Sopiember?, 202 (i) Build-up of the Promoters sharsholding in our Company
1) OurPromoler jani, andt ling . Indi Fund- A, T harena mpar
have, to & 3. i 4 3 Daie of Nature of transaction Nature of Wo.ofequity | Face value per | JssuePricel | Percentage (%] | Percentage of
ransfenred 2n aggregate of 9,348,712 Equity Shares of face value 22 each, repvesening 11.03% of the pre-Offer paid-up Equity Share capital of aur Gampany (ihe "Sale Allotment’ Consideration shares | equityshare (%) TransforPrice | of pre-Offer |  post-Offer
‘Shares"),ata price of 218200 per Equity Share, 25 satoutbelow, Transfer perequity | equity share | equily share
S | Naturcof | Nameof | Nameofthe | Dateof Whether transferee s | Numberof | Percentage | Transfer Total i = R | captal | copital
No.| Transaction | Transferor | Transferes | transler | connected inanymanner, | Equity | ofpre-Offer | Price per A Jawahar Hariram Hemrajani*
with the Company, the Shares of  share capital | Sale Share {inT August 27, 2010 Inital subezription 13 MOA ‘Other than cash | 4,000 10.00 0.02
Promoters, members of the | faca value cfthe m million) erz4, 2010 | Furtnerissue | Cwn | sazon 10.00 %40
Bisenolec Geonp el | LOER sl L eating November 15,2010 | Furtherissue . 1,074,190 1000 [E]
the Promoter Selling | lransferred | after the T - Meihioad | ‘ 5
o dere, the Dractors, ot juna 4, 2014 .aa.:a;endqx;.yws;?;sww NA {388,765 ‘ N (230 o]
SheKey Mana ol Eshen Jawahar Hemraioni
mn:::l;’mmuz:, Shares (%) Juna 4, 2014 471,162 aquity snaves NA | 21368) 1000 A (24 =
heir faapacive trsctors ransferred by way of gift lo ‘
it dawat I |
il b i Ty 16,025 | 1,555,058 sl shares = N E 000 s g
11| seconcary | Jawahar FirstBridge | Septemoer Mo 662,879 08 | 18200 12064 cach ransterred from ‘
| Foisy e | Gt | e ‘ amlesh Anunial Choudhari
| Hervaishi Fund_ July &, 2024 Buyhiack Cash (782811} 0% | 1w ] 0]
2 | Seoondary | Jawshor | Bering Privele | Septeriberd No 500,863 059 18200 3112 Pursuant s ha Sharenoiders rescluion daiad May 5. 205 cur Cemgan i shares of face valua 210 i 2
| Saie Hariam | Equily India 20% Aecordingly ariram from 6,288, VAo 10sathta 31 47 320 Equity Shares ffca aloeof
| Hemrian | Fung6 | 22each,
I Sub-total (A] T - I [ an7 September 3, 2025 | 111 Eqmn. Shares iranslerred NA iy [T 1
3. | Secondary Eshan | Firsl Bridge Seplember No 149 162:00 229.36 Vinne
sae Jawahar | s Groth | 4,208 ‘ Hsrrvajanl {Fomiy T |
Hemrajani Fund Septémber 3. 2025 | 11 Equlty Shares franstamed LES (£l A, [0
| Sub-tot (B) [ 260,158 W - | by way of gift
1. | Secondary Ind Abakbus Septenber No 1428571 168 182.00 26000 Herrajani Family Trust |
Sais Busingss Grai 4 September 3, 2025 | 111 Equly Sharos iranslarred NA A [
‘ Excelence | Fund - Open ‘ ‘ way of g o Eshan ‘
Fund 1A Ended HWBJE"' Family Trust | S | E———
Z | Secondary | Ioaim | Ikgaigmal | September | o 320671 [ES | 18200 B o quly Cash 228571
Sale Business | CapFund 4, 2026 Srwesw Vistra ITCL {India)
Excallanc Unmited {Trustee of Business
‘ Fund - 1A ‘ Excsilence Trust Il - India ‘
3| Secondary India Iigai September No 1,068 900 130 18200 20000 Business Excellence Fund 1l)* |
| San Busness | Emeraing 208 ‘ Soptermberd, 4026 | Secondary Sai of 662679 Cash GA] 700 Tz 078
Excolanc | Equily Fund Equily Shares (o First Bridge ‘
L Fund - IlA ) o - ) | | indiaGrowth Fund ] ) - .
4| Secondary Tndia Baring Soptember o 14241 168 18200 5086 Seplember 4, 2026 | Secondaey Sake of 500,663 Cash (500,663 200 18200 058
Sale Busiess Privaie 4,20 Equiy Shares (o Baring ‘
Excellence Euuw \wwe te Equity ndia Fund &
1 Funs 1A - | WIS IO T — I s |
5 s..m |kam Septenber N 9451 055 8200 | 10000
| Yupires Ao T August Giler tian cash T 0w
phiteas Ociobar 24, 2010 | Futherissue Cash 10.00
(3 T S Septeiiver o VB fEem | fooen [ Moverber 15,2010 _| Furtherissue . L
Growl Fand- | 4, 2026 June 4, 2074 985,755 equity shares WA
Senes 2 transferrad by way of gift from |
| Jawahar Hatram Hemrajan | | |
Csim India. Seplember No T 0 8200 | 0BaAT June 13,2014 141,738 equity shares Cash (181.738) 10.00 12347 i084)
Business | Opportunities 4,2026 fransferred to India Business ‘
Excallznce Fund1 Excelenos Fund A |
June 13,2074 263,22 equity shares sach Cash | (20322 10,00 2347 {156
September Mo EBEETE I 12500 transferrad to Vistia ITCL
42026 (india) Limvier (Trusiee of
‘ Business Excelience Trus! I
| ~ India Business Excofenca
~Sapenbar | T | Ge | mm | L Fund I) |
4 2008 ‘ Februmry 20 2017 | 96,935 squity shares. A EFE 0,00 HA 022 0]
transfered by way of g4l
Fand - I from Hariram Himaihsingh
| Subiotal (] (X1} I I | _ | Hensajenl . . I e .
| Total (A+B+C] [ | i January 16,2023 | 71812 equlty shares Cash 1050 5045 57k
o 7 ransferred from Karlpsrs ‘
e i - e L | seiChouta | —
in the Subject Persons and als of the Subject Persons in e investment manager of the Purchiasers and (il *Subject Persans” shall mean colectivaly, the Company and is July 62024 thack | I 0.00 i
Pramaers (inctuding i Sekler and members of the Prome Group, Directors, Key Managenia Persorne! and Sussiares and Group Gompanes of e Company and ther | | Pursuant 1o Sharehoidars reseiutco dated May 5, 2025, ur Comgany s subdlided s equiy shares of face valus of €10 each wEGy Shares of face vaiua of 22 each
respactivi drectars and kay managerialpersannel 3 aach1o 44479 faca valie of T2
forin part of the E sate by Jawahas Harvam Hermrajans, Eshan Jawahar Hemrajani, and India I sy = P g i = = faa
Busingss Excallencs Fund - 1A tne Offer for Saie, Further, the b subjecttn ieckeinin 17 afthe SEBIICOR Reguiations, 38 | | AugusiZ6, 2025 | Prederential alloment [ OthertanCash | 3486770 | 200 el | 4r sl
agplicabie, inthe handsof he ransferse pursuant 1o the share
3) - The dediosues n eiafon th pro-Offer sharchokdn of s Harem Heran, Eshan dwehr Hemaanand i Busingss Exalnos Fund - A e secon putchase agreemen! daled
, stands modified, o) asfollows: Mugust 21, 2005° |
Nam of the Selling ‘Number of Equity Shares. nmnuqmmncumm. Number of Equity Shares Parcentage of pro-Offer Seplemberd, 2026 | Secondary Sake of 1,260,159 Cash |zenige) | 200 | 18z00 (EC
Shareholder ‘held prior to the transfer prior to the transfer of Sale | held after the transfer of share capital of the Equity Snares to First Bridge |
of Sale Shares. Shares (%) Sale Shares Company after the transfer | india Growth Fund | |
(%) Subtotal (81) [ 8674487 B | [
Jawahar Hariram Hemiajani™ 31,675,558 araz 30,512,016 3,08 B2. Eshan Jawahar Hemrajani (lva\d]mlll\y with nmsmussnan Hrmvaqim}
Eshan Jawsher Hemraiant | 7934585 537 6574487 789 T Uity thax N T
Inda Busness Bxcetance | 21,668,020 25k 14,943,048 1766 | g,a",femu“a,urm fom ‘

Pursuant o Sharehoiders resoluon dated May 5,205, out Company has sulk-dhided Is iy ares 0f face valus of 10 aach fo Equiy Shares of o Valle A3
Accortingly, 71,9 f06achto
| 4.850,560 Equily Shares offace value o( X2 eath,

|Subitotal (B2 [ I | 4gsase | = | Is1 |
| Grand total (A+81+ 62) | [ | womoe | | em [ |

#Aisoaseling shareholdar.

requiing s,')eqai resalulon, This concantation of qwnrship also may delay, s oot proventa 171 of our Company and Iransaclions more:
P

wrpovalonpage | Peruant ta the sm pumsﬁ sgraen dited Augus 2, 2026 sxouted between Visa TCL (il Lt (rmaes of Basness Excslones Tt - lnka Businss
npary, ;
Nwmﬂgdﬂwﬂ Prosioitis 1)(“Vistra JHH') 1571 Ene 1,206
. arProtssong i memoees of curPromctr S 4l o Comrg W :mrcmmm;;m»smmsmamumm Excaienca Tt &FSTrust Gompany Limied,
i b Furu?.a\\solIhewrsnalelwlw\gnreannposl Ofer, see on pege 103, Afe the ofthe Offer, our our pary
A af fr dted August amangst Amit Jawahar Hemrsjani, Eshan Jswater Hemrajsni Vinine Jewahar
z.mu e apprval, wuurmm tne oo famercinnt oot e of mcopraion, o approvalo mrgers, ngmm,gm Our Company i Svsmms Private Limied, so Hv;uvy gl Corpasts Mot - Dl roganing matevial acquisiion or divesiment of business or
iy oler matler | undertskings”an psge 255.

05p;
‘periad as may

o the supporl wineresisar our of minimum Promoters' centributi i ¥ ¥ appli i
e sharehy thatthe Promoers wil terest i our avourand any iy otherp )y
our bosi For further Our up”and | 5, on page 116 of o5
“Dur Managesment”on pages 325and 303, respect vly Ascidte,curCompany hos 1 Shareholders,
Pt o s s il il oyt 2, 06 st et i T ) Lo (o f Bk St T - s | % 3 il ”
{“Visira") o JHHaf T35 1,20, ambasippis phelspiom
2. The disclosurg in the saction “Risk Factors - wmmmm and Directors nold Equity Shares in our Company and are thersfare intarested in our Camnlnv: e 7 Weightad averagE ool | Cop P W NN | Ringw ol U B |
i i 4 - acquisition per Equity weightad average cost al per Equity Share: lowast.
‘ampany, panses, Share (in 2) acquisition prica= highest prica (in%)*
ey st = | Lt o year prcecing e datsofhe Re Herr Prospectus 7848 | 102 3018200
|t I | Lost B monisprocecing e dete of e e Herng Prospetic 17816 i 162 NiP1B200
Sawahar Hariram Homisiani™ T 111 LastiF 1he date of the Red Herring Praspect 178,16 102 NI-162.00
| . i | | ot Pt s s ottt 2 o sxscidoi bitnon st ITCL L T Ahaiica Trust - 1 B
| Eshan Jawsher Hemrajari | stra”). JHH?), HHart3s i 1,207
et P i mpresenmcpumnmnfsr;ammcauedbymyofgm
Compeny, nulnxd 859 Uiilae il e ; i 4 oo
“ipursyant 1 the sy snafe puzhas sgreamen i AU 20,206, exut beoen Vst [TCL ﬂnam Limted (st ofSusass Exceenca T - o Busess J ‘;E’J‘;i‘;gé; é’,’g’;‘yg soctalos Chertaind Acoouants:by. ey ol thakr cartfoate- dated September. 5 2025, boarig unlaue: document Klontlcaton. dimoer
il il W.Cm,a, 7. The disclosure in the section *Capital Structure - Weig ifisd acquired by the Promoters and Soli
E,,l,.owm"' «mm'“ 103and 303 respeclivay i o . Shareholders as on date and in the one year preceding memmns R:d Hunnq Prospectus” on page 117 of the Red Herring Prospectus.
bt ol —— Excapt as disclosed belaw, o Spacifed Sacurities have b irad includes the Promolar Sellng Sharshodser) as on data and in he one
Prospactis ™ 4 year preceding the date of his Addendum
S ho| Name: Wumber of Equily | Weighted Avorage cost | Number of Equily Weighted average
) ity Sharsholding of the Promoters
w f::'"i;m o £71¢ Progion SR RS e ksl s B K Shares of face valie of scquisition per | Shares of facevalue | - priceof sequisition
Pl 3 ofT2each Equity Share (i 7 | of T2 sechseid perEg:hfyrﬂuw
SNo. | Name of the Shareholder  Pra-Offer Equlty Share Capital PostiOffer Equity Shars Capita” o ros
H:I‘"L&”;“L ke E:I:w"‘hs',:“ { i 1| Jawahar Hariram Hemvajant™ [ 305016 430 [ 300
. s e T e I ol 2| Eshan Jawahar Homajan” i 5574467 G788 WA
5674 73 i sl 3. | Eshan Jawahar Hemiajan ointy wih Dishila 859,560 Wi NA
“Eshan Jauahar Hewa@ I eld oty 4859580 574 ‘ 5] St Becigehl
with Dikshita Eshan Hemrajani) -
T i i il 1. | India Business Excelence Fund TA 18343088 1766 5 NI E N

*Also seling shareholders Continued on next page..
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@ IIFL CAPITAL

WIFL Capital Services Limited
formarly known as IIFL Securities Limited)

24" Floor, One Ladha Place, Senapati Bapal Marg,

Lower Parel (W), Mumbas 400 013 Maharashtia, India

Telophona: +91 72 4645 4726; E-mail: gws.

Investor Grisvance E-mail; ig bi@ificap.com

MotalOswal Ivestmint Advisors Lintad®
Matial Oswal Tower, Rafimhitsh, Sayani Roat, Opposits Parel ST
Depot, Prabhadevi, Mumbal 400 025, Maharashira, India
Telephone: 431 22 7193 4380

Email:

Website wnimof sosial.com

caniinugd from previous page.
As ceriiied by V. Singhl & Associates, Chartersd Accountant, pursiant to their certficate daled September 5. 7026, beanng unigue tocument ideaticaton mumber | Oikstita E oy Mar s
2631HOEHKIM1ZE * Purson to e shore purchos: areement dafed Augas! 20, 2026 exécute beween Vs TCL (1) Limted mum of Business Excelienc Trust il —Jndia Business
** Pursisan fo he shars purchase agroament dated August 20, 2076, executed balwean Vistra /TCL (india) Limated {Trustee of Business Exealiance Trust i - Idia B 73} and. o (*JHHT, Vi 2026
Exceflonce Fund ) ("Vistra') and Jawahar Harivam Hemajani [JHM), Visira has transferred 226,571 Equily Shanes to JHH at 335,00 per Equly Share on Seplember 1, 2026, | 10, i eipiimfagon e Hesnlitg Prospechis; will b suitabiy il for Majs
“The woighled average cos! of acquisition per Equily Share has been delarmined basis tie first-in-fist-out (FIFO) method Shareholders.
8. The disciosure in the Sacion “Capiai Structu - Sharehajting of Promaters, Promotar Greup, and addtiona! top 10 Sharehoidars of our Companyon page 117 cftheRes | 41, A {WACA"), Floor Price and Cap
Herring Prospecius Price - b} Tha price per share of our Company (as adjusted fi Incluging isftion of:
o our Promote ter Group; addiional top 10 Shareholders and athar sharehold  the Promotar, the P otner
i il T © b ' et LM " o i st
Number of Equity | % o total pre-Offer Atthe lower end of the | salo s equal than 5% of i d
Shares of face paid up Equity Price Band (¥172.00) Price Band (3182.00) ! excluding ESOPs granred but not vested), in 2 sl»ng transaction or multiple transactions combined together over 2 span of rolling 30 days (*Secondary
valueof 22 each | Share capltal on | Number of Equity % of tha total Number of Equity | % of the total /
held as on the & fully diluted Shares of face. post-Offer paid- ‘Shares of face. post-Offer paid- Date of transfer Nmm_zn! Name of transferor Name of No. of Equity | Transfer price. Nature of Total
date ‘basis valu of T2 ¢ach | up Equity Share. | value of32.0ach | Equity Share up transaction transferee | Sharesofface | perEqully | consideration | consideration
held cap capital value of 22 Share %) {in? million)
pm,m. 5 o - o B each
|1 | Jawahar Hariam 3052016 3605 20961773 3175 27981773 3182 Seplember 1, Transfer | Wistra ITCL (India) Limited Jawshar 2BSTH 35.00 Cash 800
Hemiajant™* 2026 {Trustee of Business Excellance Hariram
2 |Eshan Jawabar Hemrajan 78 3934056 447 383056 447 a0 ik A Hamai
3. |Eshan Jawahar Hemrajan 4858 560 574 485,560 B8 4,850,560 563 L | Exoellriod Fund I
iy il Dikshit Eshan September 4 Transfer | Jawahar Haream Hemrajani First Brdge 662879 18200 Cosh 12064
| Hemraian 2008 Intia Growt
| ) 958 36,775,389 [ ] — L ) gl | LE — —
Septemter £, Transfer | Jawahar Hanam Hemraiani Baring Private 500663 18200 Casn 012
09000 0% Equity India
— Fi
2112629 | und &
P Hma’am i o = Seplembes 4 Transfer | Eshan Jawana Hemzfan First Brdge 1260198 18200 Cash 2836
: Famiy Tat" 2026 Indfa Growth
7. | At Homrajani n: a0 m 000 m 000 | — = - ! | _—
Farnty T September 4 1428571 18200 20,00
& |Eshan Ho an T m 000 m 000 Bug Fad R
Ented
& (e Hedm i i i i Ty T T Saptember 4 Transfor | India Business Excallanca Fund 1A Thigai Small AT 18200 Cash 8000
|Famiy T 208 Cap Fund
Total (8) 10025073 s 10025073 ITET] 10025073 1140 Seplember 4, Transfer | Indiz Business Excelfence Fund 114 Ikigal Emerging 1,096,800 18200 Cash 20000
i 2026 Equity Fund
L i B Winis re P il 5 e September Transfer | Indiz Business Exeellence Fund 1A Baring Private | 1422812 18200 Cash 25858
| Exceliense Fund I14% L E“:"VJ';:"
2| Viera ITCL (ingia) Limted 275,654 am 8275558 938 6275654 941 e i - —]
| st of Businss ‘Seplemberd, | Transfer | India Business Excellence Fund 1A Subikam 55451 1200 Cash 100.00
| Excalloncs Tryst - lndia . ke )
| Business Excelancs | el L Prvate Limited ) -
Fund " Septemer 4. Transfer | India Bisiness Excellence Fund 1A ncia Sme Sig.451 16200 Casn 70000
3 |FrstBodge inda | BT 37 190 219 Ll S
| Growlh Fond | ) Sries 2 |
T |Baring Privae Sy T o3 e F50) Py i Seplember 4 Transfer | India Business Excellence Fund I1A Gaim Indla 58578 18200 Cash 10847
It Find 2026 Cpportunities
5 |Abakkus Grawih Fund 1428571 168 1428571 162 1428571 162 ! 1 | Fundd | |
- Open Ended Septempes 4 Transfer | India Fund 1A P 636,313 18200 Cash 125.00
& |ligai Emerging 1,098,900 10 1,088,900 125 1,098,900 128 2028 L Ll
| Equity Fund Seplembet 4 Transfer | India Business Excellance Fund 114 Ashish Gary 274725 18200 Casn 5000
7. |Vinoere Partess wests | oal 66413 o7 6413 070 s
| Growih Fund 1 Total - - 1.700.47
8. | Csim Indla Opportunites 584,976 069 584976 066 584976 067 Waighted average cost of acquisition . — 7848 -
| lrwdt | 12 A of the Sale Sh Bast foor Price and Cap Price-c)
9| Subnkam Venures () 563451 065 53,451 062 548451 062 i i ‘onpage 161 of th
| Private Limited 1| - ! i -
10, |Inda Sme Growth 549,451 065 549451 062 519451 082 Past transactions Weighted av ‘Comparison with | Comparisan with
| Fund-Saras 2 B cost of sequisition per- Fisor Price Cap Price
Total €) | a0t Te 17,019,970 1930 17.013.970 1935 Equity Share (in 7) Re72008 {18200y
7 ibiic shareholder - - | | | Welghted average cost of acquisiton of prmary issuances as set oul I (s) above I 17781 097 tmes 1,02 imes
1. | Ixigal Small Cap Fund 329651 29671 038 328,671 0,38 W tof tion of dary ssuances 23 sel oulin o] above I8 17849 1 % T
2. | Ashish Garg 274725 74725 031 274,725 031 || A certilea by V. Singhi & Associates, Chiartered Accourtants, by way of helr cerlficate dated September 5 2026, bearing unique document entiicalion number
[ ) | sams | | e | 089 | smas | 069 26312109EHLKLM133,
| lropig=areeorn) | mmeso | oo | esems | L e | n B i ingProsp
*Aiso, 2 selling sharshoider o .
Pursant I the e purchase sgpoement dled Auust 20, 2026, exccted betwen Wita H'Ct. rum; Limtee! (rnms of Bisiness Excellence Trust i~ Indla Business: e tazie beiow ses forth datails of Equiy Shares held by the Directors as on data o the Red Herming Prospecius:
("Vistra") JHH), 1, 2026 Name Number of Equity Shares Percentage of the pre-Offer “Percentage of the post-Ofier
Wistra 1TCL (Indi) Excelnce Fund &FS imite g id ital (%
Notes: Jawahar Hanram Hermajani™ 30512016 | 36.05%
1. Inselation to the Jawshar Hemrajam Famiy Trust (“JHFT), i v s JHET are Jawatar Eshan Jawahar Hemrajan' 1,534,047 1363%
Hairam Hermrajan, Eshan Jawatiar Hemrajar, Amit Jawahar Hemrojarn), Vi Eshan Famty Trustaedt At Hemraon) | | otal I 42,046,063 il A968% 1
FalyToat b T " *Subyact1a finalisation of Basis of dimen.
z ‘;;”a_'v bl amlly Trust (AHFT"), thetr sl el m Herneajo, * Purscan o e shire purchase sgroerent it Augist 20, 2025 execued bty Vs ITCL (Indi) Liitad (Tuision of Business Evceiance Trust il - inoia Businass
HFT jemrejan’s fneal descsndants Exceilence Furdl) ("istra") o o e 2026
3 Inlaton b the Eshan Helmfam Famiy T {'EHFT"), he (rustods are Jawator Hara Hermrfani, Vi Jawaiar Herrajat and Eshan Jaealar Hemraiant THe | gy oo ca 5
534,047 g 3 4 z B
4 Inwlation to the Vinne Hemvajani Famiy Trust {“VHFT"), the tnust h inal Vi N HET are Vi ‘ 4
Svistidndibidm il bl AT s e il s i VHET s e The section titled “Our Promoter and Promoter Group” beginning on page 325 of the RHP, wil be suitably updated In the Prospectus, Including detalls of: (2)
3 y E . f . .
Famiy Trust
" The Red Herting Prospectus and all Ofe refaer malerial shal e read in conunction vih s Addengum. The monation i ihis Addsndum susplments and updaes tre
i HemngPr Hawaver, nor does i,
Pl il eidle) ok Prispactus and the date of this nnnannm except to the extent of the madifications inciuded in this Addendum_ Pleasa neda that the information Inciuted in the Red Herring
Number of Equity Shares b oxelsdty Titha Frospa
|8 | Jawahar Harieam 1,512016 - This Addendun sl e sualabl on he websile of SEBI st wrwsebi govin, ths websie ofStock Exchanges o wirseidiacom end wiow b com, the webste of or
| 2 | Eshan Jawanar Hemvajani Company 1ha Book, . namay IFLC: ited Socuntiss Limited)
|3 | Eshan Jawatar Havajan! (held joinlly with L s otherwise
| Dikshila Eshan Hemvajani) * | requires P
| | REGISTRAR TO THE OFFER | COMPANY SECRETARY AND CONPLIANCE OFFICER

(®) MUEG woree

MUFG Intime India Private Limited (Farmerly Link Intime Indiz Private Limited)
C-101, Embassy 247, Lal Bahadur Shastr harg

Wihrol (West), Mumibai 400 083 Maharashira, India

Telephane; +31 410811 8349

E-mal: glasswailsystems ipo@in mpms.mufg.com

Investor grievance emal: glasswalleystems igo@inmpms g com

Sagar Lambole

GLASS WALL SYSTENS (INDIA) LIWTED

503504, 5th Floor, A Wing, Marathon Futures, Mafatial Mils Compound

KM Jashi Warg, Lower Parel East), Mumba: ~400 013 Maharashira, India

Téephone: 4172103 450

Emtall: compiiance@glasswallsystem com

Website: v glasswallsystems.in

Biders may oonlact the Company Secrelary and Gompllance Offcer, the BRLMS or the
Registrar 1 the Offer in case of any pre-Ofer or post-Clfer related grievances, such as non-

Website: wvwicapitil oo Investor receiptof lattrs of Aoimen, non-crecit of Allotied Equity Shares in the respective benefioiary

accounl, non-1eceipt offefund orders of nonsecaiptof funds by slectronic mase, el For all
Offer Ms.

Website: wawn mprs mulg com
Contact Person: Gauray Mital | Pawan Kumar Jain Contact person: Ronak Shaﬂ {Vaithav Sha Contast persan: Shant Gopalkrishnan
| SEBI Registration No.: INMOUUD10840 SEBI Registration No: INMI00017005 SEBI Registration No: INROODUG4056

“ i Reguiations, 1992, mited wil b involved ofthe Offer, i d
hasbeen disclosed asa BRLM lor the Gl

For GLASS WALL SYSTENS (INDIA) LIMITED
On behalfof the Board of Diraclors

Sdi-

Sagar Lambole

Campany Secretary and Compiance Officer

Place: Murmbai
Date: September 5, 2025

GLASS WALL . subject I its Equity 1 026, The RHP he SEBat b .
the BRLMs e, IFLC: Li s 1FL Securiies Li i the al the
o 1o lhe RHP, “Risk Factors” 8 o the RHP. Polential mveslors o v e Stock Exchanges for making and shoud inslead rely on the RHP, formeking investment
docision,
This o or i e i i ity i the U.5. 5 11933, as amended (the ‘U.S. Securilies Act") or any state securilies laws in the United swes and and may not be offered United States,

sobjert he U3, Secuntes e s Accordingly, the Exuity Sheres Statesin efned I and i rekance on, Regulaton § under the U 5. Securifes Actan the
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THIS 1S A PUBLIC Foi Y. THIS 1S NOT AND DOES NOT CONSTITUTE AN INVITATION OR OFFER TO ACQUIRE, PURCHASE OR SUBSCRIBE TO SECURITIES,
NOT FOR RELEASE, PUBLICATION OR DISTRIBUTION, DIRECTLY OR INDIRECTLY, OUTSIDE INDIA
Initial publis offer of equity shares on the main board of BSE Limites {"BSE"} and National Stock Exchangs of India Limited (*NSE", and together with BSE, the "Stock Exchanges™) in compllance with chapler 1A of the
Securiies and Exchange Board of India (issue of Gapital and Disclosure Requirements) Regulations, 2018, as amended {*SEBI ICDR Regulalions™)

GLASS WALL SYSTEMS
Complete Solution For Facade Works

e GLASS WALL SYSTEMS (INDIA) LIMITED

i the Abridged Prospacius)

(TO BE LISTED ON THE MAIN BOARD OF BSE AND NSE)
Piior pany under e apphmh\e s 196, our !, e erstutile  orginally Jly 1. 2002, wih Jowatr jari A partners. This
parinership 11, 2004 with i Theseaflar, Datve frox
v furlh fuied on March 31, 2008 F liytion, Kallash Jawsary 31, 2010, ; v, jani, houdhary,
Esh wiari i o and i i i, s pariners. Our Company (  at#umba, Maosashia, pursuant August 27, 2010 i i “Glass Wal
Sysie Port K of 1956, Thereafier,our Company 25
mApmuuzs .sspmwelyxmhgnamenlnmmpan,wasmarqsa = ) Limded, and afresh i pany Conlral Py e, For 4 our Comgany, sea “History and
Certain Corp 1. 2026 (*RHP").

LC207167, Website:
Registered and Corporate Office: S03-504, 5" Fioos, A VWing, Marathon Futwrey, Mafatal Mils Compound, N, Josti Marg Lumewauy(eaw bt 400 015, Mahaase. s Comtas Porson: ‘Sagar Lambole, Gompany Secretary and Compliance Officer: Emailz compliance(@ gissswassystem.com; Talephon: +51 226103 3456

THE PROMOTERS OF OUR COMPANY: JAWAHAR HARIRAM HEMRAJANI AND ESHAN JAWAHAR HEMRAJANI
THE RED HERRING PROSPECTUS AND ABRIDGED PROSPECTUS EACH DATED SEPTEMBER 1, 2026 PRICE BAND ADVERTISEMENT DATED SEPTEMBER 2, 2026 (“ADDENDUM")

CE

INVESTORS AND ADDENDUM

NOTICE TO INVESTORS PUTSUAN. 0 10 Shafe pUhase agresment dalsa August 20 2076 executed botwoen Vit ITCL (ndia) L (TTstos of Busivass Excafence Tust 1 - Ui Business
1o Prosps P or pec iged Prospectus | ") each datd September M‘E i s J_h Ch BT sy Tedeet,
1,2026, Fled by e Conigany withthe Regsirar of Companies, Mumbal-| &t Mumbai ("RoC thereafle & Siock Exchanges, n Aty
Offer Prios band acvertsement dated Sepiember 2, 2026, Potential Bvdmrnaynmame'n\mmg ] npany
1 O , dawahar Hariram Hemeajani and Eshan Jawahar Hemsajani, and (he lnvest g Sharcholder, 1A, The build-upa the Eq ingo npany
have, 2 i Date of Naturs of fansacion | Naiuraof | No.ofeauity | Facs valis por | Issue Price | | Pescantage (4]
Wansiao an qcrogte o 345,712 Equly Shares of ace valun T2 aach, rapresariog 11.03% of th pr-Ofer paidup Equty Share captal f ur Compary (o 'Sala Allatment! Consideration shares | equity share (3) | Transfer Price | of
Shares™), ot prioe o1 182.00 per Equity Share, Transfer | perequity | equity share
S Haturs of Namaol | Nameofthe | Oalaof Number of Transfor Total sharef®) | capital
No.| Transaction | Transferor | Transferee | transfer | connecled, inanymanner, | Equity ulp v | Price per iderati Jawahar Hariram Hemrajani®
with the Company, the Shares of  share capital | Sale Share (nT Indtial subscripfion to MOA 10.00 1000 002
Promaters, members of the | facevalue | of the [§] mikion) Fumherisiz wee | T wmm
Fromotse Group (incliding. | of Teach, | Gompany, Furlherissus 635
the Promoter Selling | transferred | after the L S35
Sharsholders), the Directars, transter of Reguly stk {230
he Kty pancgecl e iranslerred by way ol i to
Personnel, the Subsidisries, Shares (%) - SEeth sy e 1 - 5|
and group companies and | 421,162 equily shares NA. 249y
Wit Fuarac transerced by way of gif to
A iy kel B | At Jowahar Hemeaian | ) [ (R I [ I
Dirsong" a6 2025 | 155 Ssauu\?sh e e 1885058 T 5070 a1
n = 5 1 T eacn transfered from
el gvr‘“n"g”er S:pt;':nzsbe! ‘ o 862,373 078 8200 2064 I Koo Ao G
| Hemraeni | Fun | | [ Juty g 202 Bupback Cah | 0]
2. | secontary Jawahar | Baring F wvgm | Septomber No 500,663 059 18200 a1z | Pursuant o the Sharehclders resollion dated iy 5, 2025, our Company has. ‘offace value of ¥2 each. |
Sale Haritam Exquily Incts 201 Accordingl fani 4 from 8289, 484 equity
Hemrajari Fund & | Sheich, TS e N S
[ ) e, | ddessdz | a7 | - | a21i76 | September3. 2 111 Eqully Shares translerred NA | NA 000 [=]
3. | Secondary Eshan First Bridge Seplember No 1.260,198 149 18200 22936 by way of gift 10 Vinne
Sals | Jawahar India Growth 4,200 | HemrajaniFamiy Trust - N R | B I
Hemrajani Fund Supteniberd, 2026 | 171 Equly Snares transferred WA K] 70 NA 600 ]
[ Sub-total {f | 1,260,188 14 I < [ 783 by way of gift o Amit
1. | Secondany Abakius. ‘September No 1428571 188 18200 26000 - Hemrajani Family Trust - B— |
Sale Growth 4,202 epterber 3, 2025 | 111 Equlty Sharas tansferred ) 000
Fund —Ogen by way of gt 10 Eshan
Ended | Hemrajani Family Trust | = B . | |
2| Secondary 1 Thigei Small | Beplémber o [ E— ) D 6000 | Saptember 1. 2026 | Transfar of 228 571 Explly Cash 5N 200 3500 027
Sale Cap Fund 4,205 Shares by Vista [TCL (inda}
Limited (Trustee of Business.
Excellenca Trist | - India
3| Secodary TKigal | Septamber No- | Toesgo0 | 130 TR 20000 - | Busmess Excefience Fund Ilf* | e | | . |
Sale Emerging 42026 | Septemberd, 2026 | Secondary Sale of 662,879 Cash 200 {078} (=]
Excelience | Equity Fund | Equity Shares to First Bridge
| I Funa-iA | ) ) | | - - B |- I0¢ka Growth Fund | — ] )
4| Secondary [0 Baring Sepiember No TH2Z ATk 188 18200 5888 Septemberd, 2025 | Secondary Sale of 500,663 Cash 20 1000 {059)
Sale Business Privala 4,20%6 Eqmzy Shares to Baring
Excsfience | Equily indis te Equity India Fund §
Fund - 1A Fund & - T W05
5| Secondsy | Indi | Subhkam | Seplsmber | o B T Hemrajani® i T T =
S 2028 e FIN 000
Oﬂﬂher 2 JUW Fu"hal SUE 25,789 016
& | Secondary Saplember o BiG45i 085 ey | 0000 L 5, 20 10946 B | 0.06 | |
Sais 4,202 June 4, 2014 366765 oy shares 38765 230
sl b v gk o
7. | Secondary | Csiminda | September No | EBgTE | U6 JE 7 R 1 1 | shume 13, 2014 141738 wsfms Cash {141.738) 1a.00 12347 (0:84) ]
Saie Opportunibes | 4,202 ansferrad o India Business
Fund 1 Ecelence Fund B8 | o | 1
| 263226 equity shares sach Cash 12347
8| Secondary September No GEEe1y | 0sr e [ 180 transfaed fo Vistra ITCL
Ssle 42026 () Limies (Trustse of
Busness Excelence Tust
-~ Indla Business Excalience
8 | Secondary | Seplemiber. No 24,725 032 8200 50,00 h* _ . | 1| _ |
Sale 4207 ‘ 535 equity shavres NA 000 WA [¥F
wansferred by way of i
from Hariram Himathsingh
I T “Sub-total (€} |esmaTz | adr [ L o | Hewwni | — |
[ olal (A+B4C) [ !M?iz L i [ Vanuary 16,2023 | 971,912 equity shares Cash 71,972 57
£ s ari v L e
Persans i of andor(b her i DA ChoRmN ] | | 1
i the Subjset Parsons ang alsa of the Subjeet Parsans i tha invastment managse gl lechessty 1 ) bt Ffacss” i s, oY, Company andils | | July 92028 Bupback Cash | {140,000 000|600 5 O
Promolars {including the Sedlr] and members of the p, Directors. and Subsidiaris and Group Companies of the Company and their | | Pursuant to Shareholders’ resclulon daed sy 5. 2025 curCompany s subdhided s ey shaescf e valie o ¥10 asn o Euum Shares offace value of 22 ach
respeciive dieciors andkey managerialpersonne! wkm . the £ y ace valus 032
2 Piase nole thal the Sale Sh form part ale by Jaahar i, Eshan Jswahar Herrrajani, and India ach,
Busens Excolen Furd A Ot or Sl s e s s be subjec talock-inin accordance with Reguistion 17 of the SEBI ICOR Reguialions, a3 ﬂugua‘ 20,2025 | Preferential aloiment Other than Cash | 3486.770 200 | e a1 ]
apgicable, nthehands of ha Tansferoe pursuant o the share
3) in elation i the pre-Of dawshar Hariam Herneajari, Esban Jawahar Henrafani, and India Business Exoebence Fund - WA n the section purchase agreamant dated
" “Capal Struzturs"begining on page 103 fthe Red Herring Pr i , o h asfoboa: L | August21,2028° || S | | I R |
[ Name ] Number of Pe quity Shar ‘Percentage of pre-Offer | Septemberd 2026 | Secondary Saleof 1260,198 Cath (1,260,198} 20 18200 {149
Shareholder feld prior o the ransfer | prir to the ransfer of Sale | held ate the ranster of share capital of the Equity Shares to Firs! Bridge
of Sale Shares: Sharos (%) Sale Shares Company aftor the transfar | Incka Gromith Fund
| 789
| dawahar Harirany Hemrajani 31.675.558 3742 016 3605 | B2, Eshan Jawahar Hemrajani (held jointly with Dikshita Eshan Hemrajani) S - - |
| Eshan Jawahar Hervajani | 7,934,685 937 esma? I 780 TR B, 200 9Tz sqully e R T W B
| Indin Business Excellence 21,566,020 2564 14343045 766 irarsterrad by way of gif from |
|_Fund - 1A L Karesh Argnial Choudhari | PSS | PR ISR (RS | S
“Pursuant to the share purchase. agmemef# XA R, el e el ITCL india] Limited {Trustee of Business Excellence Trast i - Indis Business ——— ezl e my 5, 2025, ow Campary s sub-dhided 15 o4 Jue G0 698 0 Equiy FES
(Vistraand. 1 Equity Shasss o arT36.00 por Exully Share on Septamber 1, 2026 i i # % {512, 1D eachts
ADDENDUM TO RED HERRING PROSPECTUS, ABRIDGED PROSPECTUS AND PRICE B/ ADVERTISEMENT
d 7 P | Sub-tots 52 | | aessser | ET4 [s] |
s resalt o e vansfer of Sale Shares, Ji Estan Hemvajan " Grand ot [AVB1+ B2) T I [ assm | T wm S|
1. The di in th “Rish Factor - After tthe Oifer our Promo ith 5 [ty dipsioes:
. The discosure in the saction "Risk Fctor - Aftrthe T;“’W" 7 our fers aong it he members of o Pramater v Wi “‘,”’xﬁ;: *Pursudnt fo he Share purchase 3groamiait darad August 20, 2026, exseuted batwean Vietra [TCL (india) Limitad {Trustes of Business Excolance Trust If - India Business
B3t theRed Herrng Prospecius e T, oo, it sl i il
As0n the date of Praspactus, our P our Promater 534" of 1 Share capial of our Companyonafully | VSRITCL Tt EF e,
diutedbasis. For Offs,see *Capital on page 103, After i O, our
Pramater Furfurfhsrda!aum refatian la the Share dated Augus! 21, fermraan |
and 2 matters requiring Sharshoigers' .;ppmua\ Including posdion af our Board, the mmnd mendrments I mxms of ncorperation, the approval of merge.s Hemragan, mpsty.and Vs Systems Private Linited, 26 “Histary and Certain Cﬂmm# Mnl's's Delm reganding matgnal aoqursition wmemeﬂr of buwssw
el e ot onrapn 795
g speca resolutn, This bl orowmemalsomvmy defe o even ormnta change in control oloulcnmpanyand mymake some 4 i “Capital Structure” g ilt
difiulto controling share Ut nterests i it i y ather peri ¥ i () Details of logkedin
yout A ¥ other p pp g ) i P
ourl ' For ¢ ompany, see and | 5, i it ot g i Prosiec.
“GurManagement" on pages 325and 303 respeciively Asondate, our Company has 21 Shareholders.
SPormigd e s s s et 20, 278 emciod ooy Ve 112 it it { T of B Bt Tt iy B | . A
(“Vistra. UHH') Vi 571 Equl IHH 335,00 per 1,2026, o
2. The disclosure in tho section “Risk Factors - Our Promaters and Directors fold Equity Shares in our Company and are thersfors intorested in ur Company’s | [~peyiog 2 = Welghod averags cosial | Cap Prics s imestha | “Rangs ofacquilion
P X reiioand . i i ‘acquisition par Equity weighted average cost of per Equity Share: lowest
Ou e ampan, in Share (in 7)* acquisiion price- highest prics (in 7%
o8 Conipu utoarf . [ 784G 02 F5.00-18200 I
[ nfag i 2625 % million) 4 15 I L Ll |
T 1 76 102 |
i o 20, 2028 exeruled befween u\mn T i) Limied (Tristee of Business Excelencs {rust i~ ndla Busingss
“Qutof 11,534,047 Equi 'Hewq-aw. i ingio 7.83% of id- z o R : Ao e
Coripany: 574% aithe L pany i LS O "
“Pursuant ta the snare pwmase agreemsnt dalad)iuws( zo 2026, exevuted between Visira /TCL (india) Limited (Trustee of Business Excellence Trust Il - India Business | A% contiied by V. Singhi & Associates. Charteredt Accolmiants by way of heir corifcate dated Seplember 5, 2026, bearng wiigue docurment identiication number
RN, Vit 571 Equil f0JHHaIT35.00 per 1,202, 26312108EHLRLI2133,
: : b T Thaclsclostrs i the saction hich Selling
S‘tlurwn anﬂ’UwII,-‘a‘n;g:;:gm o pages 103and 203respecively et S s Sharsholeers 36 on cate A inthe on year prceding e cate of the Rec Horring Prcspsclu! on pagﬂ"nllhe Red Horring Prospects
the Red Herri Exzept 1o Spacifed t includes the Promoter Sefing Shareheider) W n the one:
The’wf-:r;:immwmm “Capital Structure - Details of RS B o P 1101 racedin s i f s Rtrdr
[8 N, Name Number of Equity | Weighied Average o Number of Equity Weighied average
n z:.z:gmr‘zmmmmm oy = i Shares of face valus ofacquisiton por | Sharos offaca value | price of acquisiion
satfonhin he bl below: ) e of 2 each Equly Stars i A1 | of 22 coth acquiedin per Equity Share
S M Name of the Sharehoidor Past.Offor Equity Share Capltal” ||t tixiast ook yadr (I} ‘
‘ hoftoml ‘ ey 1
|1 | Jawahar Hariram Hemvajari* [C] | awahia _ | o Al
2 Eshan Jawanar Hemrajan. o | Eshan dawaha Hemralan oty vith DAsh L8550 |
3 Eshen Jewaar Hemrajani (reid oty o] | han Hemrajani) | |
| “nith Dishita Eshan Herniziani} I - I ‘  Sha |
i 42,046,063 W0 o] T | Indli Business Excelience Fund IlA 1756 ] | NA I
“Subject tofinafsation of Basis of Alarment * Also seling shareholders. Continued o next page.
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onticiad fion preious pige:
As cortifed by V. Singhi & Assooietes, Chartered Ascountants, pursuant fo thsi certifcate dlted Septamber 5, 2026, besting U documant identifoation numbor |
2BIOIEHLKLMZ 133 * Pursisant fo the Share plrehase agroerment daled Algus! 20, 2026, oxeculed between Visea ITCL (india) Limita (Trustow of Businass Excellnce Trust i - Indi Busingss
* Pursuant o ths shara purchase sgresment dafad Auqust 20, 026, evecued batween Vista ITCL (Imas) Linled (Trustos of Business Excefence Trust 1~ incis Business (“Vistra“) and. JHHT), HH 21335.00pi 0
: {“istra) and s (AT, 226,571 Equiy Shares fo JHH 21 135,00 per Equly Share on Seplember 1, 2026, | 10, The section titled - 19l tieRsd pdatidt i th Pt oot
The of otpsition per Enuity 1 basis the frstin st out (FIFC) method Shareholders.
8 i the saction C: - Promotars, Promoter Group, and agditiansl top 10 Sharehoisars of our Cansgany’ on page 117 of e Rea | 41, disch “Baslstor Ofer rce Walhedsvray ostotacquisdon (WACA') Floor rice nd Cap
Hering Prospectus Price~b) The pr W tns, inciucing
Sot out bolowis of our Promolers, Prormoter Group, addisenal tap 10 Shareholders and other sharcholdors as of the date: fequity involving any of the Promoter or Group or Selli
[ 87| Name of Sharehalder Bra-Offer Post0 st Allatment i g the 18 months 1y Prosp
Ho. Number of Equity | % of total pra-Offer At the lower end of the At the upper end of the %ol
Sharesofface | paid up Equity Price Band (217200} Price Band (182,00) exclucling ESOPs granted but ot vasted) I a singa ransacton or multle transactions combined togéthar over & Span of ofing 30 days. *Secondiry
valueof T2 each | Sharecapitalon  Mumberof Equity | %ofthetotal | Numberof Equity % of the fofal Transactions)"onpage i gt W I R )
heidasonthe | afulydised  Sharesofface | postOfferpaid- | Sharesofface  postOffer pald- Date of transfer | Nature of ‘ame of transfaror Nameof | WNo.ofEquity | Transferprice |  Natursof Total
date basis value of¥2each | upEquityShare | valueof¥2esch | Ecuily Share up transaction tansferse | Shasoffacs  perEquity | consideration | consideration
held capital held capitl valeof22 | Sharef3) (in € milion)
Promaters b
| = W20 W05 ok ke 37 FaE k] e Saptamber | Transter | Visra ITCL (indis) Limitsd Jawaar 2851 00 Cash 500
Hemes™ 2026 (Trusias of Business Exenllonce Hariram
"2 |Eshan Jawanar Hemeajani® | 789 924058 447 163,056 4 Trust - incia Busiess: Hemrajani
3| Eshan Jananar Hemvaiari 574 4,859,580 551 4859,550 553 [——— Fesllanee Fund 1} |
ity ilh Diks¥ta Eshan Saplember 4 Transler | Jawahar Harvam Hemiafani First Bridga w1818 18200 Cash T2
Horsajani) 2028 k2 Gromth
[ Total (4] | aapes | e Tmmsss | an 677530 He | | ] Ll
' X m - x | Saptember 4 Transter | Jawahar Hanvam Hemrajanl Baring Privale 500,663 162.00 Cash a2
| A ahar e 2 835 1900 | 596 zeizom 500 ez E“;"“ﬂ':“
5. |Vions lawaar Horvaani 2112628 250 2112628 z40 212629 70 . e . i g S| ———
Ao i i 5 = i s = | Septenberd ansler | Eshan Jawahar Hemiajan i Brdge 18200 Cash 22036
b | 2026 Indis Gronth
| Famiy Tnsst |
7| AmitHomraani i [} 000 ] 000 = Fiad
Faméy Trust Transfer By 14 1428571 182,00 Cash 260,00
iy ) § |
B | Eshan Hemrajani T 000 " 000 M 000 | 2028 Fund— Open
Famiy Trust* | - Ended
e T Ty T ) 5 re o Trenser | Inda Business Excellen Tiigal Small 329671 ‘ 182,00 Cash 8000
Famdy Tt 202 | Cap Fund
ol (8] T T s BT T T T Soptomber 4 Transter | Incfa Business Excellence Fund It | il Emerging | 1,098,900 ‘ 18200 Cash 20000
| Amuowmpm:mm [ | == oy Fo
ndia Business 10,043,048 17:86 | 0 il 000 1 [} 1 0.00 1| | September4 Trangler | Intia Businass Excelience Fund 14 Baring Private 1422414 18200 Cash 7688
L RS e h ’ 2026 Equily india
2 | Vista ITCL (india) Limited 8275654 BT 8275854 930 8275854 [ = e Fueh .|
(Frustee of Busingss Transfer India Businass Exvellence Fund IlA Subhkam 549,451 182.00 Cash
Exoefience Trust I - Iniia bishinie )
Business Excellence - Private Limited
Fund Septeniver 4 Tranwier | Indio Business Excalience Fund 1A ks Sime. 851 18200 Cash 10000
3 |FirstBedge India 192077 221 1823077 218 1923077 218 2028 Growth Fund-
Gt Fund Befass
& Barog Prvats Equly e Tl e 2% TonmT 71| | Septemberd Transfer | I Business Excellence Fund I Coim inda 58376 18200 Gash 10647
India Fund & 2026 Opportunites
5 | Abakkus Growth Fund 142850 168 1428571 162 1428571 162 i Fund 1 . o
 Open Ended September 4 Transfer | It Business Excelience Fund I | Vinoars Pariners | 686,813 18200 Gash 12500
6 | leiga Emenging 1,088 800 130 1,098,300 1% 1,088,300 125 e § | - _ _ Groni Fund - _ .
| ol Fid September 4. Transier | inda Business Bxcalience Fund l1A Ashisn Garg 18200 Cash EiL]
7. |Vincere Partners 66413 [T 686810 078 885413 078 el =
| |Growt Fund -1 Total | 9577283
8 |Csim India Opportuniies 584,076 089 584,876 086 584,976 087 Weighted average cost of acquisition o il "5 4 ]
Fund 1 . . . N 1z Sale Share: i , Floor Pri rice—c)
5. |Subhkam Ventures f) 540,457 (2] 540,451 082 549,451 062 Weighled tand:
| Privats Limitet = 4 costof: 3p Price s setfort belaw:
10 [India $me Growth 519,451 [ 548,451 062 849451 062 Past transactions Welghted average. | Gomparison with | Comparisan with
Fund-Series 2 costof acquisition per Floot Price Cap Price
31983018 3716 11,018870 18.30 17.019570 19.35 Equity Share (in ) (E172.00 [#ez00)
. = = ‘ Weightad average cost of acquisiion of prmary issuances as set out in (a) above 178 097 imes. 1.02 bmes.
|1 [ieigm Sl Cap Fund 329671 038 2671 038 aaH || | Weightea i b} above 17643 | Ustmes 102 times
2 |Ashish Garg 214,725 a3z 274725 05t 274725 Ag certified by \ Singhi & Associates, Charfersd Acoouniants, by way of lheir oertiicate dated September 5 2026, bearing unigue document idenfiication Atmber
) | o 604398 | [T I | M2,
| [roniE=arpecen) | 1w G B X [ | 9 Prospectus
o wsalrgarashothr o Directors o ha
o the share puchass eemen i At 20, 2020, et betoen Vs ITCL ) Limed (T of Busiess et Tt~ i sioss The table below sels forh datis of Equity Shares held by the Directors a5 on Gate of the Red Herring Prospectus:
E Fund ) (*Vistra'} IHH'). ¥ 1 Equ MHHa pe 1.2026, Name Number of Equity Shares Percentage of the pra-Offer Parcantage of the post-Offer
Vistral TCL finla)Limied | 3 - Inia & 1fwas &FS imited, paid % B i
Notes: | Jawahar Harram Hemvajan™ 0512076 36.05% G
W Inlalontothe dwshor e Fry Tt “HET, JHFTore Jawaiiar | | Eahan Jawshar Heregianl 1,534 047 1365% 5]
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